
HIGH COURT OF MANIPUR
AT IMPHAL

NOTIFICATION
Imphal, the 21st July, 2018

No'HCM/Misc.-89/2013-A&E/ : It is hereby notified that Hon,ble
the chief Justice, High court of Manipur is preased to constitute the,
"Arrear committee for monitoring the disposar of cases in
subordinate courts and High coult,, consisting of the following
members:

No.HCM/Misc.-89/20 L3-A,eq /d I
Copy to:

(A. GUNESHWAR SHARMA)
REGiSTMR GENERAL

HIGH COURT OF MANIPUR

7l - to7- Dated tn. zr', July, 201g,

1 The Registrar (Judiclar)/(Admin,), High Court of Manipur.z. The Joint Registlar (A9Il,), r_rijn C*rt of M*ipri.
: The Depury Registrar f:uOf i, ffign court of Manipur,4. The principar secretary to non,bie.tne chier:;il;;; High Court of Manipur.
: IlyJ to Hon,bte Mr. Justice N. Kotiswar sing-h,-, 

'

. 2, Xp.s. to Hon,ble Mr. Justice Kh. Nobin Singti.\J/The system Anaryst, High court of Manipur for uproading the same to theofficial website.
8,

9,

The Superintendent (Estt-VII), High Court of Manipur,The concerned/guard file. J ' -'

A'h,""'1",'"r lta^^
REGISTRAR GENERAL

HIGH COURT OF MANIPUR

Particulars of the members
Hon'ble the Cnief :ustice
Hon'ble Mr. Justiceiil, KotiswarHon'bleMr.Juffi

***


